4395
12°17 hre,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC
IMPORTANCE

RerorTED INTRUSION OF ARMED PAKIS-
TANIS INTO GaAro Hils, AssAM AND
OPENING OF YIRE ON AN INDIAN
Vruace Dermnce Party
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The Minister of Defence (Shri Y.
B. Chavan): Mr. Speaker, Sir, On
24th November, 1865 at 0200 hours, a
gang of twenty armed Pakistanis com-
mitted a dacoity in the house of an
Indian nadonal in village Manikar-
char (22 miles West of Tura) close
to the Indu-Pakistan Border. On be-
ing challenged by the Village Defence
Party, the dacoits fired at them result-
ing in injuries to 12 persons. Sewven
of them were seriously wounded. The
police rushed to the spot but the
dacoits fled to Pakistan under cover
of darkness.

Patrolling is being intensified in this
area by our Border Security Force
Force along with the civil police.
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8hri Y. B. Chavan: Every time these
people try to undertake such intru-
sions on the East Pakisian-Assam
border, we are taking necessary

Shrl 8. M. Banerjee (Kanpur): I
would like to know whether these re-
peated intrusions either on the Garo-
Hills Assam border or in the other
India-Pakistan's border are a prelude
to Pakistan’s further designs to have
aggression on India and if so whether
the Government of India have given
them an ultimatum that they should
stop these. And otherwise Indian
troops will march into the Pakistan
territory?

Shri ¥. B. Chavan: As far as intru-
sions are concerned, we are taking
necessary steps and we are certain'y
taking certain defensive measures
about this matter. Tt is not wise or
necessary to give any ultimatum and
act accordingly. That would be ra-
ther escalating matters. It is not cal-
led for.

Shri P. C. Borooah (Sibsagar): In
order to strengthen the defence in our
border with East Pakistan and also
to prevent intrusions and infiltration,
there was a proposal to have a depo-
pulated area. To what extent has that
proposal been brought into effect?

Shri Y. B. Chavan: | would require
notice about that question. I have no

information about that particular
question.
Stridmatl Renuka Barkataki (Bar-

peta): May I know whether the gov-
ernment has examined the question
to find out whether the failure to
detect and prevent the iIntrusions inte
and attacks on our territory js due to
inadequate alterness of our intelligence
corganisation or to the local security
system or lack of co-grdination bet-
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ween the security police, intelligence
and armed forces?

Shri ¥. B. Chavan: Neither of the
points the hon. Member raised are
correct. We are effeclively meeting
these intrusions. As 1 mentioned last
time a large number of intruders were
killed and some were wounded also.

8Shri D, C. Sharma (Gurdaspur):
May T know if the Government has
mude any assessment of the strategic
pointg from where Pakistanis infiltrate
into India and carry on armed intru-
sion; if so, how it is that fire is open-
el wn an Indian village defence party
injuring twelve persons out of whom
seven were grievously injured?

Shrl Y. B. Chavan: Sir, the point
is, as far as sirategic points and armed
intrusions from there are concerned,
they can be considered ang thought
of, but about dacoits entering into
areas it is rather very difficult to anti-
cipate those areas. Even there we
have taken steps to form local defence
parties which can look after these jnci-
dents. In this particular instance, the
members of the defence party bravely
faced those people and, naturally,
when they opened fire some of them
suffered injuries.
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